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, (1) A coPy of the Detailed Demands 
for Grants (Hindi and English versions) of 
the Ministry of Commerce for 1984 85, 

Placed in Library See No. LT-8110184. 

(2) . A copy of the Detailed Demands 
for Grants (Hindi and English ver ions) of 
the Department of Supply for 1984-85. 

Placed in Library, See No. LT-
8111184. 

Detoiled Demands for Grants of the 
Ministry of Planning lor-1984-85. 

THE MINISTER .oF PLANNING , 
(SHRJ Y.B. CHAVAN) : 1 beg to Jay on the 
Table-a copy of the Detailed Demands for 
Grants (Hindi and English versions) of the 
Ministry of Planning for 1984-85. 

Placed in Library. See No. LT- 8112184. 

Annual Report etc. of the Indian 
Standards Institution, New Delhi for 1982-83 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT JHA AZAO): 
J beg to lay on the Ta ble. 

(1) A copy of the Annual Report 
(Hindi and English versions) of the Indian 
Standrads Institution, New Delhi, for ' the 
year 1982-83 along wilh Audiled Accounts. 

(2) A copy of the Review (Hindi and 
English versions) by the Governm .nt on the 
working of the Indian Standards Institution, 
New DehU, for the year 1982-83. 

Placed in Library, See No' LT-
8113184. 

Detailed Demands for Grants of the 
~, Mini.rtry of Information and Broadcasting 

for 1984-85. 

THE MINISTER OF ST A TE OF THE 
MINISTRY OF INFORMATION· AND 

BROADCASTI G AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLI MBNTARY AFFA1RS (SHRI 
H.K.L. BHAGAT) : I beg to lay on the 
Table a copy of the Detailed Demands for 
Grants (Hipdi and Englisb versions) of tho 
Ministry of Information and Broadcasting 
for 1984-85. (Placed in Library, See No, LT-
8114184), 

National Oilseeds and Vegetable Oils 
Development Board Rules, 1984; Notification 
under the Essential Commoditie~ Act 1955,-
Annual Report etc. of the Kerala Agro-Indus· 
tries Corporation Limited, 1'rivandrum for 
1979-80 ; the Maharashtra Agro-Industries 
Development Corporation Limited, Bombay 
for 1982-83, the National Federation of Labour 
Cooperatives Limited, New Delhi for 1982-83 

etc. etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI , 
YOGENDRA MAKWANA): I bag to lay 
on the table 

(1) A copy of the National Oilseeds and 
vegetable Oils Development Board 
Rules, 1984 (Hindi aod English ver-
sions) published in Notification No. 
O .S.R. 207 (E) in Gazett~ of India 
dated the 8th March, 1984, under 
section 20 of the National Oilseeds 
and Vegetable Oils Development 
Board Act, 1983. (Pla'ced in 'Library. 
See No. LT.~11 5/84). 

(2) A copy of Notification No. G .S.R. 
82 (E) Hindi and English versions) 
pu blisQ..ed in Gazette of I~dia dated 
the 28th February, 1984 containing 
Order indicating the supplies of 
fertilisers to be made by domestic 
manufacturers of fertilisers to· 
various States/Union Territoriesl 
Commodity Boards during the 
period 1st October, 1983 to 31st 
March, 1984, under sUb-section (6) 
of section 3 of the Essential Com .. 
modities Act, 1955. (Plaoed in 
Library See No. L'f-8116j84). , 


